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Supreme Court [27]

Asha Rani v. State of Punjab, (Ahsanuddin Amanullah and Prashant Kumar Mishra, JJ.), 2025 SCC
OnLine SC 1306

Dr. R.N. Gupta Technical Educational Society v. Intec Capital Ltd., (Sanjay Karol and Manoj Misra,
J1.), 2025 SCC OnLine SC 1309

Ghanshyam Soni v. State (NCT of Delhi), (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025
SCC OnLine SC 1301

Harinagar Sugar Mills Ltd. v. State of Maharashtra, (Sanjay Karol and Prashant Kumar Mishra, JJ.),
2025 SCC OnLine SC 1303

Ishwar Chanda Sharma v. Devendra Kumar Sharma, (Bela M. Trivedi and Satish Chandra Sharma,
JJ1.), 2024 SCC OnLine SC 5487

Ishwar Chanda Sharma v. Devendra Kumar Sharma, (Bela M. Trivedi and Satish Chandra Sharma,
JJ1.), 2025 SCC OnLine SC 1297

Ishwar Chanda Sharma v. Devendra Kumar Sharma, (Bela M. Trivedi and Satish Chandra Sharma,
JI.), 2025 SCC OnLine SC 1298

Kashish Developers Ltd. v. State of Bihar, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and Manoj
Misra, JJ.), 2024 SCC OnLine SC 5491

Nagarajan v. State of T.N., (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 SCC OnLine
SC 1302

Pallava Granite Industries v. State of Odisha, (Sanjiv Khanna and S.V.N. Bhatti, JJ.), 2023 SCC
OnLine SC 2403

Pradeep Kumar Lal v. Shrawan Kumar Gupta, (M.M. Sundresh and Rajesh Bindal, JJ.), 2025 SCC
OnLine SC 1310

Prem Nath Chopra v. Arun Chopra, (M.M. Sundresh and Rajesh Bindal, JJ.), 2025 SCC OnLine SC
1308

Punyadeo Sharma v. Kamla Devi, (Hemant Gupta and S. Ravindra Bhat, JJ.), 2022 SCC OnLine SC
2455

Rajib Brahma v. State of W.B., (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and Manoj Misra, JJ.),
2024 SCC OnLine SC 5490

Right to Privacy of Adolescents, In re, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC
5486

Right to Privacy of Adolescents, In re, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC
1300

Saifulla v. State of Karnataka, (Bela M. Trivedi and Prasanna B. Varale, JJ.), 2025 SCC OnLine SC
1305

Sankar v. State of T.N., (Dr D.Y. Chandrachud, C.J. and Sanjiv Khanna and B.R. Gavai, JJ.), 2024
SCC OnLine SC 5485

Shankar v. State of T.N., (Dr D.Y. Chandrachud and M.R. Shah, ]J.), 2022 SCC OnLine SC 2454

State of M.P. v. Adhunik Grih Nirman Sahakari Samiti, (M.M. Sundresh and Aravind Kumar, JJ.),
2024 SCC OnLine SC 5492

State of U.P. v. Manoj Kumar Pandey, (Bela M. Trivedi and Satish Chandra Sharma, JJ.), 2024 SCC
OnLine SC 5489
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Union of India v. Kamakhya Transport (P) Ltd., (Sanjay Karol and Prashant Kumar Mishra, JJ.),
2025 SCC OnLine SC 1311

Union of India v. William Bastyon Miranda, (Bela M. Trivedi and Prasanna B. Varale, JJ.), 2025 SCC
OnLine SC 1299

Uttam Kumar Majumdar v. State of Telangana, (B.R. Gavai and Prashant Kumar Mishra, JJ.), 2023
SCC OnLine SC 2402

Vaibhav v. State of Maharashtra, (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 SCC
OnLine SC 1304

Vijay Singh v. Gram Panchayat Assan Kalan, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC
OnLine SC 5488

Vinod Shantilal Raval v. State of Gujarat, (Sanjay Karol and K.V. Viswanathan, JJ.), 2025 SCC
OnLine SC 1307

Allahabad High Court [44]
Ajay Kumar v. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 3228
Ajit Kumar v. Nagar Palika Parishad, (Rajesh Singh Chauhan, J.), 2025 SCC OnLine All 3259
Akash Rathore v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 3250
Aklesh Singh v. State of U.P., (Rajesh Singh Chauhan, J.), 2025 SCC OnLine All 3264
Alam v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 3253
Anchal Gupta v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 3265
Aniket v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 3252
Chandan Yadav v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 3255
Dev Dutta v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 3232

Devendra Singh v. State of U.P., (Siddhartha Varma and Dr Yogendra Kumar Srivastava, JJ.), 2025
SCC OnLine All 3242

Dhara Singh v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 3254
Govind Ram v. D.J. Ghazipur, (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 3234

Gubmer Breverages (P) Ltd. v. State of U.P., (Salil Kumar Rai and Arun Kumar Singh Deshwal, JJ.),
2025 SCC OnLine All 3266

Jitendra Bahadur Singh v. State of U.P., (Rajesh Singh Chauhan, J.), 2025 SCC OnLine All 3257

Kamla Shankar Yadav v. State of U.P., (Manoj Kumar Gupta and Anish Kumar Gupta, JJ.), 2025 SCC
OnLine All 3267

Kamlesh Kumar (Dr.) v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 3261

Kaushal Kishore Saxena v. State of U.P., (Attau Rahman Masoodi and Ajai Kumar Srivastava-1, JJ.),
2025 SCC OnLine All 3256

Lakhan v. State, (Vivek Kumar Birla and Nand Prabha Shukla, JJ.), 2025 SCC OnLine All 3225
Majboot Singh v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 3229
Manish Kumar v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 3251

Manju Devi v. State of U.P., (Anjani Kumar Mishra and Nand Prabha Shukla, JJ.), 2024 SCC OnLine
All 8840

Mohd. Arif Khan v. State of U.P., (Irshad Al, J.), 2025 SCC OnLine All 3248
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Mool Chandra v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 3231

Onkar Nath Gaur v. DM, Lucknow, (Attau Rahman Masoodi, Jaspreet Singh and Subhash Vidyarthi,
JJ.), 2025 SCC OnLine All 3241

Oriental Insurance Co. Ltd. v. Dayawati Gupta, (Rajnish Kumar, J.), 2025 SCC OnLine All 3240
Parikrama v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 3260

Patanjali Ayurved Ltd. v. Union of India, (Shekhar B. Saraf and Vipin Chandra Dixit, JJ.), 2025
SCC OnLine All 3235

Rajan v. State of U.P., (Ajay Bhanot, J.), 2025 SCC OnLine All 3246
Raje Bhasin v. State, (Alok Mathur, J.), 2025 SCC OnLine All 3238

Rajesh v. State of U.P., (Sangeeta Chandra and Shree Prakash Singh, JJ.), 2025 SCC OnLine All
3239

Raveena Meena v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 3237
Ravipal v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 3230

Sachin Kumar v. State of U.P., (Rajesh Singh Chauhan, J.), 2025 SCC OnLine All 3263
Saleem v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 3226

Sambhu Prasad Pandey v. Director of Consolidation, (Saurabh Lavania, J.), 2025 SCC OnLine All
3247

Santosh Kumar Pal v. Union of India, (Ajit Kumar, J.), 2025 SCC OnLine All 3245

Saurabh Mishra v. State of U.P., (Rajan Roy and Om Prakash Shukla, JJ.), 2025 SCC OnLine All
3249

Shailendra Kumar Rai v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 3244

Sudhir Singh v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 3233

Usha Devi v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 3262

Usha Mishra v. State of U.P., (Rajesh Singh Chauhan, J.), 2025 SCC OnLine All 3258

Vinod Kumar Mishra v. State of U.P., (J.J. Munir, J.), 2025 SCC OnLine All 3243

Virendra Singh v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 3236

Yogesh Chandra Singh Yadav v. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 3227

Andhra Pradesh High Court [50]
Abdul Shukur v. Syed Nizamuddin, (B.V.L.N. Chakravarthi, J.), 2025 SCC OnLine AP 1986
Adala Hari Prasad Rahul Reddy v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 1979
Bitra Chakradhar v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1972
Bitra Sai Chand v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1971
Brijji Jaya Kumar v. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 2003
C Narasimha Murthy v. State of A.P., (V. Sujatha, J.), 2023 SCC OnLine AP 4550

Chilaparthi Veerraju v. State of A.P., (K. Suresh Reddy and V. Sujatha, JJ.), 2025 SCC OnLine AP
1964

Donthireddy Parameswar Reddy v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 1980
Dudekula Khaleel v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2005

Eddula Venkata Swaroop Kumar Reddy v. Dr. Devireddy Sridhar Reddy, (B. Krishna Mohan and A.
Hari Haranadha Sarma, JJ.), 2025 SCC OnLine AP 1996
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Gadiraju Venkata Satyanarayana Raju v. Ajai Jain, (Venkateswarlu Nimmagadda, J.), 2025 SCC
OnLine AP 2000

Galba Sriharsha Vardhan v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2004

Gogula Srinivasa Reddy v. State of A.P., (K. Suresh Reddy and V. Sujatha, JJ.), 2025 SCC OnLine
AP 2002

Gorli Satya Neeraj Kumar Naidu v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 1978
Jujjavarapu Sampati Suresh v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2009

K. Dhananjaya Reddy v. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 1985

K. Mohan Rao v. State, (Sumathi Jagadam, J.), 2025 SCC OnLine AP 1988

K. Srinivasa Rao v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2001

Kadali Satya Narayana v. Debts Recovery Tribunal, (Dhiraj Singh Thakur, C.J. and R. Raghunandan
Rao, J.), 2025 SCC OnLine AP 1992

Kanukollu Venkata Madhusudhana Rao v. Kanukollu Alivelu Manga Tayaru, (B. Krishna Mohan
and A. Hari Haranadha Sarma, JJ.), 2025 SCC OnLine AP 1995

Karri Umamaheswara Reddy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2008
Kasarla Aruna v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2011

Kesireddy Upender Reddy v. State of A.P., (R. Raghunandan Rao and K. Manmadha Rao, JJ.), 2025
SCC OnLine AP 1989

Kowle Palli Amjad Khan v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 1983

Kulluru Madan Kumar v. Satya Narayana, (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC
OnLine AP 1963

Muddireddy Praveen Kumar Reddy v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP
1975

N. Radha Krishna v. K.C. Chowdappa, (Harinath N., J.), 2025 SCC OnLine AP 2010

P. Kandappa v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine AP 1990
Pramila Chandana v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2006

Pullepu Jayaramu v. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 1969

Ramesh v. K. Madhavi, (Harinath N., J.), 2025 SCC OnLine AP 2007

S. Bharghav Reddy v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 1982

S. Murad v. State of A.P., (K. Suresh Reddy and V. Sujatha, JJ.), 2025 SCC OnLine AP 1965

Sajjala Bhargav Reddy v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 1981

Shaik Appapuram Adam Jani Basha v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP
1977

Shaik Asifv. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 1967

Shaik Nowshad v. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 1970
Sirigireddy Arjun Reddy v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 1973
Sirigireddy Arjun Reddy v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 1984
Sk. Kulsonbibi v. G. Ratnamani, (Ravi Cheemalapati, J.), 2025 SCC OnLine AP 1997

Sri Srinivasa Educational Society v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025
SCC OnLine AP 1991
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Election Commission of India [Noti. No. O.N. 169(E)]
Election Commission of India [Noti. No. O.N. 170(E)]
Election Commission of India [Noti. No. O.N. 172(E)]
Election Commission of India [Noti. No. O.N. 173(E)]
Election Commission of India [Noti. No. O.N. 174(E)]
Election Commission of India [Noti. No. O.N. 175(E)]
Election Commission of India [Noti. No. O.N. 176(E)]
Election Commission of India [Noti. No. O.N. 177(E)]
Election Commission of India [Noti. No. O.N. 178(E)]
Election Commission of India [Noti. No. O.N. 179(E)]
Election Commission of India [Noti. No. O.N. 180(E)]
Election Commission of India [Noti. No. O.N. 181(E)]
Election Commission of India [Noti. No. O.N. 182(E)]
Election Commission of India [Noti. No. O.N. 183(E)]
Election Commission of India [Noti. No. O.N. 184(E)]
Election Commission of India [Noti. No. O.N. 187(E)]
Gramin Bank [Noti. No. JKGB/HO/HRDD/2024-25/2978]
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Gramin Bank [Puduvai Bharathiar Grama Bank Service (Amendment) Regulations, 2024 Noti. No.
PBGB/HRM/SR/03/2024]

Gramin Bank [Puduvai Bharathiar Grama Bank (Officers and Employees) Service (Amendment)
Regulations, 2024 Noti. No. PBGB/HRM/SR/04/2024]

Gramin Bank [Saurashtra Gramin Bank (Officers And Employees) Service (Amendment)
Regulations, 2024 Noti. No. SGB/HO/PER/19638/2024]

Institute of Chartered Accountants of India [Noti. No. PR/G/102/2022/DD/129/2022/DC/1682/2022]
Institute of Chartered Accountants of India [Noti. No. PR/G/154/2022/DD/136/2022/DC/1612/2022]
Institute of Chartered Accountants of India [Noti. No. PR/G/261/2022/DD/156/2022/DC/1681/2022]
Institute of Chartered Accountants of India [Noti. No. PR/G/341/2019/DD/252/2021/DC/1742/2023]
Institute of Chartered Accountants of India [Noti. No. PR/G/450/2022/DD/388/2022/DC/1769/2023]
Institute of Chartered Accountants of India [Noti. No. PR/G/81/2022/DD/89/2022/DC/1678/2022]
Lok Sabha Secretariat [Noti. No. 21/4(6)/2024/TO(B)]

Ministry of Agriculture [Noti. No. G.S.R. 507(E)]

Ministry of Chemicals and Fertilizers [Noti. No. S.0O. 3594(E)]

Ministry of Chemicals and Fertilizers [Noti. No. S.O. 1489(E)]

Ministry of Chemicals and Fertilizers [Noti. No. S.O. 1490(E)]

Ministry of Civil Aviation [Noti. No. G.S.R. 813(E)]

Ministry of Coal [Noti. No. S.0. 3515(E)]

Ministry of Coal [Noti. No. S.0. 3592(E)]

Ministry of Coal [Noti. No. S.0. 3593(E)]

Ministry of Coal [Noti. No. S.0. 3619(E)]

Ministry of Coal [Noti. No. S.0O. 3622(E)]

Ministry of Coal [Noti. No. S.0. 3715(E)]

Ministry of Commerce and Industry [File No. 7/14/2022-DGTR]

Ministry of Commerce and Industry [Notification No. 19/2024-2025]

Ministry of Commerce and Industry [Noti. No. K-44033/1/2020-TPD(TNM)]

Ministry of Commerce and Industry [Noti. No. S.O. 1983(E)]

Ministry of Commerce and Industry [Noti. No. S.O. 1984(E)]

Ministry of Communications and Information Technology [Noti. No. G.S.R. 519(E)]

Ministry of Consumer Affairs [Corrigendum Noti. No. RG-8/1/(9)/2021-B and CS(1 and 3)]
Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1192)]

Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1193)]

Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1194)]

Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1196)]

Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1198)]

Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1199)]

Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1204)]

Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1207)]

Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1209)]
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Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1214)]
Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1215)]
Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1217)]
Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1222)]
Ministry of Consumer Affairs [Ref: HQ-PUB015/1/2020-PUB-BIS (1202)]
Ministry of Consumer Affairs [Ref: HQ-PUB017/1/2020-PUB-BIS (1203)]

Ministry of Defence [Noti.
Ministry of Defence [Noti.
Ministry of Defence [Noti.
Ministry of Defence [Noti.
Ministry of Defence [Noti.
Ministry of Defence [Noti.
Ministry of Defence [Noti.
Ministry of Defence [Noti.
Ministry of Education [Noti. No. NSU/DR/Publication of Ordinances/2023]

No.
No.
No.
No.
No.
No.
No.
No.

S.R.0. 132(E)]
92]
93]
94]
95]
96]
97]
98]

Ministry of Environment and Forests [Noti. No. S.0. 4643(E)]
Ministry of Environment and Forests [Noti. No. G.S.R. 423(E)]
Ministry of Environment and Forests [Noti. No. S.O. 3548(E)]
Ministry of Environment and Forests [Noti. No. S.O. 3584(E)]
Ministry of Environment and Forests [Noti. No. S.O. 3736(E)]
Ministry of Environment and Forests [Noti. No. S.0. 3739(E)]
Ministry of Environment and Forests [Noti. No. S.0. 3740(E)]
Ministry of Environment and Forests [Noti. No. S.O. 3754(E)]
Ministry of Environment and Forests [Noti. No. S.O. 3819(E)]
Ministry of Environment and Forests [Noti. No. G.S.R. 234(E)]
Ministry of Finance [Noti. No. G.S.R. 793(E)]

Ministry of Finance [F. No. 4(3)-B(W & M)/2024 (10)]
Ministry of Finance [F. No. 4(3)-B(W & M)/2024 (11)]
Ministry of Finance [F. No. 4(3)-B(W & M)/2024 (8)]
Ministry of Finance [F. No. 4(3)-B(W & M)/2024 (9)]
Ministry of Finance [ Approval for Scientific Research Centre Under IT Act Noti. No. S.0. 3710(E)]
Ministry of Finance [Noti. No. S.R. 539(E)]

Ministry of Fisheries Animal Husbandry and Dairying [Noti. No. G.S.R. 233(E)]

Ministry of Health and Family Welfare [F. No. 18-15/15013-INC]
Ministry of Health and Family Welfare [F. No. 18-18/14678-INC]
Ministry of Health and Family Welfare [F. No. 18-18/14786-INC]
Ministry of Health and Family Welfare [F. No. 18-18/14931-INC]
Ministry of Health and Family Welfare [F. No. 18-18/15115-INC]
Ministry of Health and Family Welfare [F. No. 18-18/15121-INC]
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Ministry of Health and Family Welfare [F. No. 18-18/4897-INC]
Ministry of Health and Family Welfare [F. No. 18-18/7901-INC]
Ministry of Health and Family Welfare [F. No. 18-18/8105-INC]
Ministry of Health and Family Welfare [F. No. 18-18/8862-INC]
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Ministry of Health and Family Welfare [Declarations Under Section 12 of the Pharmacy Act, 1948
Ref. No. 17-1 (Notification)/2023-PCI/2698-3300]

Ministry of Health and Family Welfare [Noti. No.
Ministry of Health and Family Welfare [Noti. No.
Ministry of Health and Family Welfare [Noti. No.
Ministry of Health and Family Welfare [Noti. No.
Ministry of Health and Family Welfare [Noti. No.
Ministry of Health and Family Welfare [Noti. No.
Ministry of Health and Family Welfare [Noti. No.
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Ministry of Health and Family Welfare [Noti. No.
Ministry of Health and Family Welfare [Noti. No.
Ministry of Health and Family Welfare [Noti. No.
Ministry of Health and Family Welfare [Noti. No.
Ministry of Health and Family Welfare [Noti. No.
Ministry of Health and Family Welfare [Noti. No.
Ministry of Health and Family Welfare [Noti. No.
Ministry of Heavy Industries and Public Enterprises [Noti. No. S.0. 2008(E)]
Ministry of Housing and Urban Poverty Alleviation [Noti. No. S.0. 3589(E)]
Ministry of Housing and Urban Poverty Alleviation [Noti. No. S.0. 3590(E)]
Ministry of Housing and Urban Poverty Alleviation [Noti. No. S.O. 3810(E)]

Ministry of Labour [Noti. No. S.0O. 3493(E)]
Ministry of Labour [Noti. No. S.0O. 3494(E)]
Ministry of Labour [Noti. No. S.0. 3495(E)]
Ministry of Labour [Noti. No. S.0. 3646(E)]

S.0.
S.0.
S.0.
S.0.
S.0.
S.0.
S.0.
S.0.
S.0.
S.0.
S.0.
S.0.
S.0.
S.0.
S.0.
S.0.
S.0.
S.0.

Ministry of Law and Justice [Noti. No. S.0. 3650(E)]
Ministry of Law and Justice [Noti. No. S.0. 3651(E)]
Ministry of Law and Justice [Noti. No. S.0. 3652(E)]
Ministry of Law and Justice [Noti. No. S.0. 3653(E)]
Ministry of Law and Justice [Noti. No. S.0. 3654(E)]
Ministry of Law and Justice [Noti. No. S.0. 3655(E)]
Ministry of Law and Justice [Noti. No. S.0. 3656(E)]
Ministry of Law and Justice [Noti. No. S.0. 3657(E)]

3597(E)]
3598(E)]
3599(E)]
3600(E)]
3615(E)]
3616(E)]
3621(E)]
3623(E)]
3624(E)]
3625(E)]
3626(E)]
3627(E)]
3628(E)]
3629(E)]
3643(E)]
3644(E)]
3713(E)]
203(E)]
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Ministry of Law and Justice [Noti. No. S.0. 3658(E)]

Ministry of Law and Justice [Noti. No. S.0. 3659(E)]

Ministry of Law and Justice [Noti. No. S.0. 3660(E)]

Ministry of Law and Justice [Noti. No. S.0. 3801(E)]

Ministry of Petroleum and Natural Gas [Noti. No. S.0. 2964(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 2965(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 2966(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 2967(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0O. 3618(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 3699(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 1383(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 1385(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0O. 1462(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 1525(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0O. 1526(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 1528(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 1531(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 1609(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 1610(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0. 1614(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 1616(E)]
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